ANNEXURE I:  DEDUCTEE WISE BREAK-UP OF TDS
(Please use separate Annexure for each line - item in the table at S. No. 04 of main Form 24Q)
Details of salary paid and tax deducted thereon from the employees
	BSR code of the branch where tax is deposited

	Date on which tax deposited (dd-mm-yyyy)

	Challan Serial No.

	Section under which payment made

	Total TDS to be allocated among deductees as 

in the vertical total of Col. 323

	Interest

	Others

	Total of the above

	Name of Employer

	

	

	TAN


	Sr. No.
	Employee 

reference  No. 

provided by 

employer
	PAN of the 

employee
	Name of the 

employee
	Date of 

Payment/ credit
	Taxable amount 

or which tax 

deducted 

Rs.
	TDS
	Surcharge
	Education 

Cess
	Total Tax 

Deducted 

(319+320+ 321) 

Rs.
	Total tax 

deposited 

Rs.
	Date of deduction
	Date of deposit
	Reason for non-

deduction/lower 

deduction*

	(313)
	(314)
	(315)
	(316)
	(317)
	(318)
	(319)
	(320)
	(321)
	(322)
	(323)
	(324)
	(325)
	(326)

	1.
	
	
	
	
	
	
	
	
	
	
	
	
	

	2.
	
	
	
	
	
	
	
	
	
	
	
	
	

	3.
	
	
	
	
	
	
	
	
	
	
	
	
	

	4.
	
	
	
	
	
	
	
	
	
	
	
	
	

	5.
	
	
	
	
	
	
	
	
	
	
	
	
	

	
	
	
	
	
	
	
	
	
	
	
	
	
	

	Total
	
	
	
	
	
	
	
	
	
	
	
	
	


Verification

I, …………………………………, hereby certify that all the particulars furnished above are correct and complete. 

Place: ………………

               
Signature of person responsible for deducting tax at source…………………………… 

Date: ………………



Name and designation of person responsible for deducting tax at source………………
Note : 

*Write “A” if “lower deduction” or Write “B” if “no deduction” is on account of a certificate under section 197.
